
rHE GAUrrArr HrGg 9,9=gl{IAI Gtrw4Il+U.^-^-
(HIGH couRT oF AssAM, 

-AGAr-AND, 

MIZoRAM AND ARUNACI{AL PRADESH)

In partial modification of this Registry's earlier notification No rz dated' 8 2'2024

HonbletheChiefJusticehasbeenpleasedtoreconstitutelhe"CornrnitteeforBuilding&

NOTIFI ONN
Dated Guwahati, the llh Fetrruary, zoz4

Infros trtrcture of the Gtuhati High Court" in the following manner:

This notification will come into force with irnmediate effect

REG
(Sd/-S.K Poddar)

GENERALI
Memo No.HC. lll - 06l2o2rl844-a7o/G, Dated the rTth February, zoz4

aorl:"'rh" 
chief Secretary, Go't. of Assam/ Gort. of Arunachar pradesh/ Gort. of Nagarand/

Gor.t. of Mizoram.
2. The Additional Chief Secretary, Gort' of Assan' Planning and Development

Department, Assam-

3. The Secretary/ Senior-most Secretary, Depafiment of Iiinance' Assam/Nagaland/

Mizoram/ Arunachal Pradesh.

+. The L.R. & Secretary to the Govt of Assam' 'ludicial Depaftment' Dispur' Guv'ahati'

5. The law Secretary, Nagaland/ Mizoram / Arunachal Pradesh'

i. 'fh" R"gi.,.u. (Vililance/ Admn. / Judicial/ Estt ), Gauhati Fligh Court' Guu'ahati'

Registrar (Admn.)
to be assisted bY

Joint Registrar
(PM&P)

Hon'bie Mr. Justice Suman ShYam

Hon'ble Mr. Justice Kalyan Rai Surana

Hon'be Mr. Justice Soumitra Saikia

Hon'be Mr. Justice Robin Phukan

Hon'ble Mr. Justice Klushik Costr'ami

Soecial Inuitee-; H""bt" Portfolio Judge ol- the concerncd

district of lhe resPectir e Stl t e'

Members- S. Chi"f S""retary of the respective States

g. Secretary/Senior-most Secretarl' of the- 
Department of Finance of the respective

States
ro. LR & Secretary, Judicial Department of

the resPective States
11. Chief E-ngineer, PIVD (Bldg') ofthe

respective States
(Officials indicated at SI- Nos. 8 to rr rr.ill remain
present as and when issues concerning the

respective States are taken uP)

This Committee shall also monitor and look into
the various projects pertaining to the HiSh Court

and its Outlying Benches. Hou'ever, an]' urgent

matter or is;ue;hich is othent'ise not rclatcd to

the officials at Sl. Nos.8 to rr mal be placcd betbre

Hon'ble the ChiefJustice through 'IAD and

Portfolio Judge.

1.

2

4
5
6

Hon'ble Mr. Justice Michael Zothankhuma

Committee for
Buildings &
I nfrastructure
Hon'ble the Chief
Justice has been
pleased to direct
that the
"Committee for
Buildings &
Infrastructur e" of
the committee list
u-till also act os the
"High Leuel
Committee to
monitor pace,
progress and
implementarton of
Centrally
Sponsored Scheme
(CSS) projects".



7.

8

9

The Registrar, Gauhati High Court, Kohima Bench' Kohima/ Aizawl Bench' Aizawl I

Itanagar Permanent Bench, Naharlagun'

ifr" T""r",ury, Gauhati High Couri t'egal Service Committee' Gauhati High Court'

Guwahati
The Registrar-cum-Principal Secy' to Hon'ble the Chief Justice, Gauhati High Court'

Guwahati..
ro. The President/Secretary General, Gauhati High Court Bar Association

rr. ifr" Di.""a., Law Research Institute, Gauhati High Court' Guwahati'
, Guwahati-

12. The Joint Registrar

Court, Guwahati.

Gauhati Higb

13 The Chief Engineer, PWD (Building), Assam/ Nagaland/ Mizoram/ Arunachal Pradesh

The Senior Information Technolory Consultan t, Gauhati High Court, Guwahati'
r4 Gauhati

, Gauhati

,Iustice

High Court, Guwa}ati.

16. The Deputy Secretary, Assam State t'egal Services Authority' Gauhati High Court'

15. The DePutY Registrar

Guwahati.
17. The Assistant Registrar

High Court, Gul'ahati.
r8. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati

r9. The Special Officer, Transl ation Wing, Gauhati High Court, Guwahati'

to Hon'ble Mr./ Mrs
20.'fhe

, Gauhati High Court, Gurvahati.

zr. The Project Manager, Gauhati High Court' Gurvahati. He is requested to upload this

notification in the official uebsite of the Gau hati High Court

zz. The Court tr{anager, Gauhati High Court, Guwahati.
Section,

23. The Administrative Officer (Judicial),

Gauhati High Court, Guwahati

24. The Court Officer I & II, Gauhati High Court, Guwahati

25. The Coufi Master, Court No' Gauhati High Court, Gurvahati.

26. The C. A. to the Registrar General, Gauhati High Court, Guwahati'

27. The Gauhati High Court Notice Boards

P.S

y'*,--,.-", ,'t
RE ISTRAR GENERAL

w


